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UPON hearing the counsel the Court made the following
ORDER

Ms. Pinky Anand, learned Additional Solicitor General

submits that the Mental Health Care Bill, 2013 has been passed

by the Rajya Sabha on 18.08.2016 and is likely to be introduced

in the Lok Sabha for consideration in the winter session. In

that view, therefore, we adjourn these proceedings for the

present.

List these matters again in the month of February, 2017.

(Ashok Raj Singh) (Veena Khera)
Court Master Court Master
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